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10. All concemed regulatory autho ties to act on ccrtilied copy of the

ordcr duly cenified by the Deputy Director, National Company Law

lribunal.

Form of Minutes

"The Equity Share Capital of Stock Traders Privqte Limited,

the Petitioner Company is henceforth Rs.2,93,500 (RuPees ttt'o

lakh ninety three tho sand fve hundred only) divided into

2935 (tvvo thousand nine hundred and thirty five) Equity

Shares ofRs. 100/- each, reduced from Rs. 5,94,500/- (Rupees

Jive Lakh ninety four Thousand fitte hundred only) divided into

5915 (ive thousand nine hundred ancl forty five) Equity Shares

of Rs. 100/- each.

V. Nallascnapath!', Member (T) B.S.V. Prakash Kumar, ber (J)
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